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NOTIFICATIOH

Auction fpr $ale {Bg-is*uef of Fovernment Stock {9$l
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Subject to the tirnit of t17,000 crore. bslf'rg total noiitiecj amount, Governmeni of India will have the option to retain

additional subscription up to ? 1 ,000 crore each againsl any sne o{ trt*t* cf the above securities The *Le wili be sub;ect

lo the lsrms and conditicns spelt out in lhis notificatian {ca'led 'Spectftc Notificatlon'}. The $tock w;ll be sold lhrough

Reserve Sanh of India. Mum.bai Office, Fori, Munba'- 40C 001 as pet the lerms and conditions specrtied rn the General

Nntification F N*.4{?}*W&M12018. daied March ?7 2018 i$$ued by Government ol lndra

Allatmcnt lo Nonsqln"petitive Biddsrq
2. The Government $tock up to 5% of the notifisd amannl of the sale wril be a'lctled lo eligibie individurals and institution*

frs Fer the enclosed Scherne.for Non-cornpetitive Sidding Facrlity in lfre Auctions of Government Securities {Annexl.

Plege aFd date of auction
3. The auction will be conducted by R*serve Bank of lndta. Mumbai Office. Fnrt, Mumbai - 400 001 on

Argust 16, 2S19 Bids for the auciion should be submitted in elecironic formal on the Resefiie Bank of India Core

Bankirrg Solution {E-Kuberl system on August tS, ?019 The nan-competitive brds should be s*bmitted between

1 1 .30 a m. and 12 00 noon and the ccatpetitive bids shauld ba submitted belwee* 1 '1.3* a.m. and 12 38 p m^

When,lqguad Tradino
4 The $tocks will be eligible for 'When lssued" traoing in accordance wrth tlie guidelines issiled by the Reserve Bank af
lndia.

Oate.g[ issua pnd ravmenl for lhe storh
5. The resuli of the auction shall b* displayed by,the Res*rve Bank of India at its Fort, Mumbai Offrce on

August 1$, 2019. The paymeni by rrccessful bidders will be on August 19, 20tg i.e. the date of re{ssue. The payment

for the Stocks wilt inelude accrued inlerest on tha nsminai vah:e o{ ihe $lock allotted tn lhe auction frorn the date of
original issueilast coupon payment dale to the dais upto which accrued interest is due as mentioned in the table in para $.

Favment pf Interest and Re-payrnrnt 9f Stack
S lnterest will accrue on the nominal value of the Stock from the date of original issue/last couporl payment and wrll

be paid half yearly. The $tocks will be repaid at par on date of matufity

i tlarne of the Coupon rate , Date of Last Oate upto which I Date of Goupon 
l
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3y Order of the Fresident of India
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Joint $ecretary to the Sovernment of India

7.V? Jun 15 ?0'19


